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SHRI KARTlK ORAON: Sir, the 
han. Member has tried t.a explain in 
so m8lllY terms that the services are 
very poor and that he is not getting 
telephQn.e and all that. But, Sir, as 
per the policy of the G:lVernment we 
have been trying to ('onnect all the 
district headquarters to the respec-
tive State Capitals. At the moment 
if we want to automatise all the man-
ual exchanges at district headquar-
ters we lIleed 1,15,000 lines automatic 
exchanges. Our present capacity is 
about 5,000 equivalent lines of stron-
ger STD and 6,000 lines of automatic 
equipment. So, we are not in a posi-
tion to meet the heavy demand on 
the existing system. It is very difficult. 
We wish to reach the ideal conditions 
i!Il our country. 

Sir, to far as the hon. Member is 
concerned he has been pressing hard 
ror telephone connections and even 
in the Consultative Committee meet-
ings he raised the question of Dungar-
pur-Banswara-Ratlam radio link. Of 
course, Banswara-Ratlam route which 
was supposed to be commissioned by 
1984-85 has been advanced and is 
expected to be completed by 1982-
83. As regards Dungarpur-Banswora 
it cannot be executed earlier and will 
have to be Commissioned i.n 1981-35. 
We could not do this because of limi-
ted availability of radio equipment in 
the first three Iyears of the Plan and 
pressing demands for equipment from 
priority routes in North-Eastern re-
gion and other important works. 
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Crop InsuraDce 

t 

"'167. SHRI CHAND'RADEO PRA-
SAD VERMA: 

SHRI DAULAT RAM 
SARAN: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that crop 
insurance has hithertofore been re-
ceiving low priority from Govern-
ment; 

(b) if so, the reasons then'for; 

(c) whether Government have 
made any study with regard to the 
crop insurance introduced by ccrtai"1. 
developed countries particularly by 
North America and Europe; if so, the 
details thereof; 

(d) whether in view of the import-
ance of agriculture in country's eco-
nomy, Government propose to give 
priority to crop insurance in the 
cOlNltry; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGHIClJL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BALESBWAR RAM): 
(a) to (e). A statement is laid on 
the Table of the House. 

Statement 

The Government ()f India h aware 
of the importance of Crop Insurance 
and has been attempting to evolve a,1 
appropriate scheme for implementa-
tion in the country. Even though' 
the Expert Committee appointed by 
the Government of India in 1970 held 
that it would not be advisable to 
introduce crop insurance in the llear 
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:future since it would i.nvolve diver-
sion of scarce financial and adminis-
trative resources on a significant scale 
from the more promising meaSures 
which raise agricultural productivity 
and at the same time reduce yield 
variability, the Government of India 
did not accept the conclusion, The 
Government decided to entrust the 
General Insurance Corporation of 
India with the responsibility of imp-
lementing pilot schemes, During the 
periOd 1973 to 1979, the General Insu-
rance Corporation of India implemen-
ted pilot schemes based on a:1 indivi-
dual approach iIn selected areas in 
the 'States of Andhra Pradesh, Guja-
rat, Karnataka, Madhya Pradesh, 
Maharashtra, Tamil Nadu and West 
Bengal. Cotton, wheat, groundnut 
and paddy were the crops covered 
by crop insurau'1ce, All these schemes 
proved to be ; unviaable and un-
suitable for adoptio.'1 on a country-
wide basis due to several administra-
tive and financial constraints, An al-
ternative method of implementing 
crop insurance by adopting area ap-
approach was therefore proposed and 
discussed with the State Govern-
ments. A Pilot Crop Insurance 
Scheme based on area approach has 
been drawn up by the General Insu-
rance Corporation of India and is be-
.i:ng currently implemented in the 
four States of Gujarat, Maharashira, 
Tamil Nadu and West Bengal. In 
the Sixth Plan 1980-85, ihe Govern-
ment propose to extend the coverage 
of this Pilot Crop Insurance scheme, 

2. The Government have ,not made 
any detailed studies ofLhe Crop In-
surance Scheme in North AmeriCa 
and Europe, The experience of an-
other developed country, i.e., Japan, 
has been studied, This shows that 
crop insurance scheme would require 
a strong admilnistrative net-work for 
implementatiOn and that the scheme 
will have to be 6uppprted by the 
Government with substantial sub-
sidy, The crop insurance schemes of 
developed countries may not be quite 
appropriate in the context of a deve-
loping country like Lndia, Crop insu-

rance scheme for India has to be 
developed with reference to the con-
dith)ns obtaining in this country, 
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RAO :SIRENDRA SINGH: The 
thinking about crop insurance has 
been going on ever since the country 
achieved Independence. There have 
been various committees appointed 
from time to time and it was always 
found that a developing country like 
India with scanty resources could not 
afford crop insurance scheme which 
entails very heavy amou.1t by way 
of subsid(y.· -In developed countries 
the situation is absolutely different. 
For instance, in Japan crop insurance 
is compulsory for certain categories 
of farmers but there the scheme is 
operated through various relief asSO-
ciations of the farmers themselves. In 
India the crop iillsurance scheme has 
been taken up on an experimental 
basis in certain pilot projects. 
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SHRI NIREN GHOSH: The hon. 
Minister said that it is not real crop 
insurance but rather some variant of 
it. That is why perhaps more money 
has got to be spent. The poor far-
mers and the marginal farmers have 
not got any benetlt out of your price 
fixation. They have not got any 
benefit from independence till today. 
The FC! says that they are not under 
any obligatiOln to bu,y from them at 
fixed price. The price llxation of 
APC does not help them. In view of 
this, it will be of benefit to the far-
mers if you introduce at least Crop 
Insurance Scheme. Why ahould not 
the Government think of introducing 
Crop Insurwnce Scheme at least in 
respect of the poor and marginal far-
mers immediately? Sil', much time 
has gone by. 

RAO BIRENDRA SINGH: The 
question of crop insurance is not re-
lated to the questlon 0'1. mlDlmum 
support price. That is different al-
together. YOU cannot combine these 
two. 

SHRI NlREN GHOSH: Poor far-
mers and margilnal farmers do not 
get any benefit. If the Crop Insu-
rance Scheme is introduced they 
will get benefit eVen under the Price 
Support Scheme. 

MR. SPEAKER: This is only when 
there is Borne damage or Bome cala-
mity is caused. 

.} 

SHRI P. RAJAGOPAL NAlDU: 
May I lmow whether it is Dot possi-
ble to introduce Crop InsU1'8Il\ce 
Scheme' w-nire the Banb have adop-
ted some of these villalea? Agri-
cultural operationa have been doae 
under ~ aupervillQA of Agricultural 

University Oftlcials. In those caleS 
the risk would be very much less. So, 
I would like to know w,hether Gov-
ernmentls thinking of L'ltroducing 
Crop Insurance Scheme in such vil-
lages. 

RAD BIRENDRA SINGH: I have 
alreadly stated that 80me action has 
been taken by way Of pilot projects. 
4 States have adopted it already. 4 
more States are thinking of adopting 
it. 
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